RAJYA SABHA [6 March, 2003]

(c} Statement giving reasons for the delay in laying the papers
mentioned at (a} above. [Placed in Library. See No.
L.T. - 7088/03]

Notlifications of the Ministry of Consumer Alfairs, Foodand  Public
Distribution

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (SHRI V. SREEN{VASA
PRASAD) : | lay on the Table a copy each (in English and Hindi) of the
following Notifications of the Ministry of Consumer Affairs, Food and Pubiic
Distribytion (Department of Food and Public Distribution), under sub-section
(3) of section 9 of the Sugar Development Fund Act, 1982: -

(1) G.S.R. 443 (F) dated the 21* June, 2002, publishing the
Sugar Development Fund {Amendment) Rules, 2002.

{2) G.S.R. 584 (E) dated the 20" August, 2002, publishing the
Sugar Deveiopment Fund (Second Amendment) Rules,
2002,

(3) G.S.R. 67 (E) dated the 20™ January, 2003, publishing the
Sugar Development Fund (Amendment) Rules, 2003. [Placed
in Library. See No. L.T. - 5116/03]

Re. DEMAND FOR DISCUSSION ON RECENT DEVELOPMENTS IN THE
UTTAR PRADESH LEGISLATIVE ASSEMBLY
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